FORM B

PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2018)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

ADI AUTOMOTIVES PRIVATE LIMITED

St.No. PARTICULARS DETAILS
F. Name of corporate debtor ADI AUTOMOTIVES PRIVATE LIMITED
H 2. | Date of incorporation of corporate debtor 16-03-2004
3. | Authority under which corporate debtor RoC-Delhi
is incorporated /registered
4. | Corporate Identity No. / Limited Liability U34300HR2004PTC035338
Identification No. of corporate debtor
5. | Address of the registered office and 58 KM Milestone, Delhi Jaipur Highway
principal office (if any) of corporate Binola Industrial Zone, Gurgaon,
debtor Haryana-122413
6. | Date of closure of Insolvency Resolution 31.03.2023
Process
7. | Liquidation commencement date of 31.03.2023 (Copy of order was made
corporate debtor available to the undersigned on 05.04.2023)
8. | Name and registration number of the Sanjay Kumar Dewani
insolvency professional acting as liquidator IBBI/IPA-001/IP-P00423/2017-18/10746
9. | Address and e-mail of the liquidator, as 133, Bhagirathi Appts., Plot No 13/1,
registered with the Board Sector-9, Rohini, New Delhi-110085
Email: sanjaydewani@gmail.com
10. | Address and e-mail to be used for 133, Bhagirathi Appts., Plot No 13/1,
correspondence with the liquidator Sector-9, Rohini, New Delhi-110085
Email: sanjaydewani@gmail.com
11. | Last date for submission of claims 05.05.2023

Notice is hereby given that the National Company Law Tribunal, Chandigarh Bench, has ordered the
commencement of liquidation of the ADI Automotives Private Limited on 31.03.2023 (Copy of order
was made available to the undersigned on 05.04.2023).

The stakeholders of ADI Automotives Private Limited are hereby called upon to submit their claims
with proof on or before 05.05.2023, to the liquidator at the address mentioned againstitem No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submitthe claims with the proof in person, by post or by electronic means.
Submission of false or misleading proof of claims shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the claims submitted
by such a stakeholder during the corporate insolvency resolution process under the Insolvency and
Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regulations,
2016, shall be deemed to be submitted under section 38.

Sd/-

] R Sanjay Kumar Dewani

\5;; e Liquidator

: Regn No; 1BBI/IPA-001/IP-P00423/2017-18/10746
B?Jﬁg? ﬂgﬁggfﬁ NG AFA valid up to 02.01.2024




CORRIGENDUM

{ Attention required of the General Public towards the FORM-B PUBLIC ANNOUNCEMENT
I (Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process),
| Regulations, 2016 published in this newspaper on 07.04.2023 in the matter of ADI
{ AUTOMOTIVES PRIVATE LIMITED (CORPORATE DEBTOR).

| Please note thatin Sr. No.10 of Public Announcement, the Email ID for Correspondence with
| the Liquidatoris misprinted. The Correct Email id for Correspondence (at Sr. No.10) is

{ cirp.aapl@gmail.com.

| Other details and terms & conditions remain unaffected & unchanged.

| Regards |

| Sanjay Kumar Dewani

| Liquidator

| Inthe matter of ADI Automotives Private Limited

! Regn No: IBBI/IPA-001/IP-P00423/2017-18/10746
{ AFA valid up to 02.01.2024
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